
PUBLIC ANNOUNCEMENT 

(Regulation 14 of the Insolvency and Bankruptgy Board of India (Voluntary Liguidation Process) 
Regulations, 2017) 

1 Name of Corporate Person 
2 

4 

5 

6 

7 

8 

FOR THE ATTENTION OF THE STAKEHOLDERS OF FLUID TRUCKAGE PRIVATE LIMITED 

FORM A 

Date of Incorporation of Corporate Person 
Authority under which Corporate Person 
is Incorporated/Registered 

Liability ldentity Number of Corporate 
person 

Corporate Identity Number/Limited U60100WB2018PTC224842 

Address of the Registered Office and 
Principal Office (if any) of Corporate 
Person 

Name, Address, Email Address, Telephone 
Number and the Registration Number of 
the Liquidator 

Last date for Submission of Claims 

FLUID TRUCKAGE PRIVATE LIMITED 
26.02.2018 

RoC-KOLKATA 

Liquidation Commencement Date of 26.06.2025 
Corporate Person 

732/1A, NEW 
KOLKATA- 700053 

Date: 27.06.2025 
Place: Kolkata 

NAME-SWATI SINGHANIA 

ALIPORE, BLOCK-P, 

ADDRESS; 1, Heysham Road, Kolkata, 
West Bengal-700020 
Email: caswatisinghania ®gmail.com 
Ph.: 

Regn. No.: 

01985/2020-2021/132 14 
25.07.2025 

IBBI/IPA-001/1P-P. 

Notice is hereby given that the FLUID TRUCKAGE PRIVATE LIMITED has commenced voluntary 
liquidation on 26.06.2025. 

The stakeholders of FLUID TRUCKAGE PRIVATE LIMITED are hereby called upon to submit a 
proof of their claims, on or before 25.07.2025 to the liquidator at the address mentioned 
against item 7. 

The financial creditors shall submit their proof of claims by electronic means only. All other 
stakeholders may submit the proof of claims in person, by post or by electronic means. 

Submission of false or misleading proofs of claim shall attract penalties. NGIL, 

Liquidator of FLUID FR¯CKÁGE PRÍVÄTE LIMITED 
Regn.No. IBBI/IPA-001/PP81985f2620-2021/13214 

AFÄValid till 31 Dec,2025 
Email id: caswatisinghania @gmail.com 



KATA | WEDNESDAY, 2 JULY 2025 

given that Share Certficate No (s) 47517 for 100 share(S) 
nos. 13110601 to 13110700 (both indusive) of VESUVIUS 

its S Registered Office at P104 Taratolla Road, Kolkata, e 
Istered in the name(s) of JoGESH DEVIPRASAD PAIEL O 

has/ have been lost. 

BusineSs Standaro 

fhave now applied to the Companv for issue of duplicate share 
T the above Any person having any objection to the issue d 
cates) in lieu of said onginal share certificate(s), is requested 

cion thereto with the Companv at the above address or wiu 
EANAGEMENT SERVICES (P) LTD. RASOI COURT, 20 RN 
loor, Kolkata-700001, in wrtting, within 15 days from the date 
tice. 

RS 

BLIC ANNOUNCEMENT 

ency and Bankruptcy Board of India (Liquidation Process) 

holders of E C BOSE AND COMPANY PRIVATE LIMITED 

orate Debtor 

Debtor 

or 

NOTICE 

rate Debtor is 

FORM B 

nited Liabilty 

Name & Address of the shareholder'sy Legal heir 
JOGESH DEVIPRASAD PATEL 

Gurukrupa Guest House. Bh. Townhall, 
Elisbridge, Ahmedabad-380006 

and princpal 

r of the 
guidator 

dator. as 

sed for 

ECBose and Cormpany Prlvate Limited 
15-06-1962 

Resolution 20.06.2025 

Registrar of Companies, Ministry of 
Corporate Affairs, Kolkata, West Bengal 
U61200WB1962PTCo25531 

DETAILS 

113A, St George Terrace, Hastings, Kolkata 
-700022, West Bengal 

date of20 06 2025. Copy of order provided by the 
erstwhüe RP to the Liquidator over mail 
dated 25 06 2025 

Rakesh Dugar 
0010P.Pn1654 201 

19-07-2025 

No.- BBUIPA 020/4202 

11C, Ram Mohan Dutta Road, Kolkata 
700020, Email id. card190376@gmall.com 
ECBLIQ2025@GMAILCOM 

Company Law Tribunal, Kolkata Bench, Court- lI, has 
n of the E. C. Bose and Company Private Limited on 

any Private Limited are hereby called upon to submit 
-2025, to the liquidator at the address mentioned 

aims with proof by electronic means only. All other 
person, by post or by electronic means. 
ims shall attract penaties 

Bank of hdla 

To 

Ret: KOLARERSD25-26/118 

Rdatienohigy hymd Bankine 

Ws Aastik Dal MlI Pr. Ltd 

SRajdeep Roy 

2O AOSET RECOVERY BRANCH 

303, Gourbanga Road, Nagarthuba, Habra 

/303 Gourbonga Road, Nagarthuba, PO.-Akrampur, PS.-Habra, 

Dis-24 Parganas 
(North), PIN-743263 (West Bengal). 

Shri BubalAlch 

Dist24 Pargana 
(north), PIN-743263 (West E Bengal). 

303. Gourbanga Road, Nagarthuba, Habra 

BANK OF INDIA 

Dist-24 Pagana (narth), PIN-743263(West Bengal). 

date ofthis notice: 

5, BTM Sarani, 2nd Floor, Kolkata-700001 

Type of faclity 
(Ten loan / 

Working Capital) 

Statutory 30 days E auction sale notice for sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and 
Enforcement of fSecurity Interest Act, 2002 read with proviso to Rule 8/5) of the e Security Interest (Enforcement) Rules, 2002 

Term loan 

KOLKATA ZONE 

Bank has granted to you various of Rs.2,95,45,000.00 We give hereunder details of various 
1. At the request made by you, the 

credit facilities 
aggregating to an amount ofF 
credit lsolites granted by usS s and the amounts outstanding dues thereunder as on the 

Account No Sanctioned 
Limit 

Date: 17-06-2025 

Cash Credit 424230110000089 Rs.2,00,000,00.00 
44270210000008 Rs. 95,45,000.00 

Rs. 2,95,45,000.00 TOTAL 

(Amount in Rs.) 
Outstanding dues 

as on date 

Rs. 7,95,95,656.83 
Rs. 2,28,29,201.90 

Rs.10,24,24,858.73 
The aoresald credit faclilies granted by the Bank are secured by the following 

assets/secuiües (partculars of properties/assets charged to Bank). 
a FOMofsdmeasuing Demarcated Open Vacant Land, situted at Mouza-Nagarhuba, 

TMo 81. Dag No 320, R.S.Khatan Nos.625&168, LR.Dag No.2199,2200, Holding 
Nos 256/198, Gourbanga Road, P.S.-Habra, \Ward No-16, under Habra Municpality, 

Dist- North 24 Parganas, Pin Code-743263. West Bengal owned by 
1Smt Kabia Roy, W/O Rajeddp Roy & 2. Kuman Rajrupa Roy, D/O Rajdeep Roy, 

Boundaries of Total Property (as per Deed): 
On the North: By Rajdeep Roy. On the South: By Road. On the East: By Madan Paul & 
Others. On the West: By Sujit Paul & Khukurani Paul. 

3. The sad aredit facilfties, have been classified as Non-Performing Asset (NPA) with 
effect from 31-03-2016 in accordance with the directions/quidelines issued by the 

Reserve Bank of India. Consequently, notice u/s 13(2) of SARFAESI act was issued 
on 04-04-2016 and possession u/s 13 (4). (Rule 8(1)) of SARFAESIAct was obtained 
on 24-10-2016. 

Notice is hereby given to you that the aforesaid property mortgaged/charged to 

Secured Creditor, will be sold on "ASs IS WHERE IS BASIS" "AS IS WH¤T IS" 
basls on 09-09-2025 from 11 AM to 5 PM through e auction for recovery of 

Rs. 10,24,24,858.73 with further interest from as on date due to the bank /secured 

creditor from you. The reserve price is Rs.44,41,000- and earmest money deposit 
in Po 4 100 Tho Sourod gssot will not be sold below the reserve price. 

Form No. INC-26 
Pursuant to Rule 30 of the Companies 

(ncorporation) Rules, 2014) Before the Reglonal Director, Eastern Region, 
Minlstry of Corporate Affalrs 

In the matter of sub-section (4) of Section 13 of the 
|Companies Act, 2013 and clause (a) of sub-rule (5) of 
Rule 30 of the Compenles (lncorporation) Rules, 2014 

AND 

lof 

In he matter of 

Intellect Studlo Prlvate Limited, an existing 
|Gompany within the meaning of the Companies Act, 
2013 having its registered affico at 28 Grant Lane 
Kolkata-700012, West Bengal, India. 

.Applicant 
NOTICE SEEKING OBJECTION FOR SHIFTING 

OF REGISTERED OFFICE 
Notice is hereby given to the General Public that the 
|Compary proposes to make application to the Central 
Govemment under Section 13 of the Companies Act 

2013, seeking confirmation of alteration of the 
Memorandum of Assocdation of the Comparny in terms) 
of the Special Resolution passed at the Extra 

Ordinary General Meeting heid on 29th Aprl, 202510 
enable the Compary to change its Registered oiog 
rom the "State of West Bengal" to the "_late 6f 
Maharashtra". 
|Any person whose interest is likety to be affected by 
the proposed change of the Registered Offce of the 
Company may deiver either on the MCA-21portal 
(www.mca gov in) by iling ivestor complaint form ot 
cause to be defivered o send by registered post pf 

hisher objectons supported by an affidavit stating the 
nature of hisher interest and grounds of oppositon to 
the Regional Director, Eastern Region, at the address 
Corporate Bhawan, 6th Floor Plot No. IlIF/16. AA-IF 

1, New Town, Akandakeshari, Kolkata 
5 within fourteen days of the date of publication 

this nobice with a copy to the applicant company nt company at 
ts registered office at the address mentione 

d on behalf of of ara on 
Intellect Studlo Private Limited 

Sdl. 
A BHAVE 
Director 

DIN:10750570 

a, 

RAJENDRA SHRIKRISHNA 

Date 01-07-2025 
Place:Kolkata 

EAST COAST RAILWAY 
e-Tender Notlce No. ETCECONIIBBS 

2025025, Dated : 24.06.2025 
NAME OF WORKCONSTRUCTION, 

REPAIR, RENOVATION AND 
MAINTENANCE WORK OF OFEICE 
BUILDINGS, QUARTERS AND.OTHER 

ALLIED WORKS UNDER DÈPUTY 
CHIEF ENGINEER CONSTRUCTIONII 

ANGUL AT ANGUL IN CONNECTION 

WITH TALCHER-BIMAL GARH BG RAIL 
INKDRO.IECT 

Notice is hereby given that Folio No. 11/2728. Equity Shares of face value Rs.1/-| 

(Rupees one only) each bearing 
Distinctlve No 

4377767 1-43777780 
2525317866-2525317920 

3869940722-3869940886 

8081822657-8081822821 

1 Name of Corporate Person 

4 

5 

6 

PUBLIC NOTICE 

of TC Limited, having its registered office at Virginla House 37 Jawahartal Nehru Road, 

Kolkata 700 071, India registered in the name of Pramodinl Gopal kelkar (Deceasod). 

VIbhas Gopal Modak and Gopal Dattatray Modak (Deceased) have been lost. VIbhas Gopal 

Modak have aj applied to the company for issue duplicate certificate. Any person who has any 

clalm in respect of the sald shares certificate should lodge such claim with the company 
within 15 days of the publication of this notice. 

is Incorporated / Registered 

Share Certiflicate Nos. 
25061 
91271 

3. JAuthority under which Corporate Person Roc-KOLKATA 

Add 

(Regulation 14 of the lnsolvency and Bankruptcy Board of India 
(Voluntary Ligquidation Process) Regulations, 2017] 

FOR THE ÁTTENTION OF THE STAKEHOLDERS OF 
FLUID TRUCKAGE PRIVATE LIMITED 

2 Dale of lncorporabon of Corporate Person 26 022018 

Princjpal Ofice (it any) o 

FORM A 
PUBLIC ANNOUNCEMENT 

170440 

244358 

ddress of the Regislate Person 

Corporate ldentity Number / LImited U60100WB2018PTC224842 

Liability dentty Number of Corporate 
person 

8. Last date for Submission of Claims 

Date: 27.06.2025 
Place: Kolkata 

TFLUID TRUCKAGE PRVATE LUMITED 

Liquidation Commencement Date of 26.06 2025 
Corporate Person 

Address, Emal Address, Telephone NAME- SWATI SINGHANIA 

Office and 732/1A, NEWALIPORE, BLOCK-P, KOLKATA- 700063 

No. of Shares 

110 

7. Name, Aodi 
Number a rand the Registraion Number of ADDRESS: 1, Heysham Road, Kolkata, 

the Liquidator 
West Bengal-700020 

Ph 

55 
165 

Emal: caswatisinghania@gmail.com 

5 

165 

Re 

Regn No.:IBB/IPA 001MP-P-019852020-2021/13214 

|25.07 2025 

Notice is hereby glven that the FLUID TRUCKAGE PRIVATE LIMITED has commenced voluntary 

liquidation on 26.06.2025. 

The stakeholders of FLUID TRUCKAGE PRIVATE LIMITED are hereby called upon to submit 

a proof of their claims, on or before 25.07.2025 to the liqudator at the address mentioned against 

item 7. 
The financial creditors shall submit their proof of claims by electronic means only All other 

stakeholders may submit the proof of claims in person, by post or by electronic means. 

Submission of false or misleading proofs of claim shall atract penalties. 

ACPL 

Lquidator of FLUID TRUCKAGE PRIVATE LIMITED 
IBBVIPA-O001/P-P-01985/2020-2021/13214 

AFA validl 31st Dec 2025 
Email id caswatisinghania@omal com 



Www.aajkaal.in 
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Bank of Baroda tats G (eaG ITIF 

6-f, G-, *, os-40o0)1 

f 

bo 

-t 

Q9.0.2ob 

o000 

caswatisinghania& gmail.com 

AR BBIIPA-01 P-P-O198S 2020-21/13214 

Re.01.oe 

e LBBLIPA-001/ LP P-O1985 2020-21 3214 

çaw stsingharia gmail cum 

ui: 4.09.0 

Central Bankof lndia 
CENTRAL TO You SINCE 1911 

Insurarnce Premium 
Elednoty: 

Locker Rent 
Postage, Telegram & Telephone Postage, Telegram 8& Teleohone Audit Fees 
Audit Fees 
Concurrent Audit Fee 
Depreciation on Property, Repairs & Renewals Depreciation 
Print Stationery & Advertisement eieemert 
Printing & Stationery 
Other Expenditure & Provision Refreshment 
Conveyance (G) 
Office Cleaning 
AGM Expenses 
Election Expenses 
Donation & Subscripion 
Misc. Expenses 
Maintenance & Repairs 
Ceremony 
Maintenance of computer 
Establishment 
GST Paid 
Performance Incentive 
Tour & Training 
Fuel for DG 
Gratuaty Payment 
House Keeping 
Profit Before Tax 

PU 140239.00-.isG 

Special Reserve UIS 36(1) (vija) 
Income Tax 
Net Profit After Tax (Tr. To P&L Appro. Account) Total 

Sd 

Amount (Rs.) 
2023-24 

175756359,.26 

33079,.00 

Particulars 

Authorised Share Capta 

LIabilities 

1000.00 

(1,00,000 A' Class share 

36868.02 

22000.00 

Sd 

101000.00 

192871.50 

Ashima Chakraborty 
Chairperson 

Durgapur Mahila Co-Op. Bank Ld. 

25279.00 
82641. 00 

36759.00 
40680.00 
35600.00 

2830.00 
25875.00 
26551.00 

157500.93 
64058.56 
6373.00 

116000.00 
2020.00 

68692,16 
24000.00 
19294.00 
3209.00 

29846.00 
64200.00 

Srlekha Roy Sarkar 
Vice-Chairperson 

Sd. Ashima Chakraborty 
Chairperson 

Durgapur Mahila Co-Op. Bank Ltd. Durgapur Mahila Co-Op. Bank Ltd. 

O Rs. 100/- each) (1,00,000 8 Class 
Share @Rs. 100- each) 

8457929.00 Share Capital (Paid Up) 
169584.37 Parial Share Cantal 

65500.00 Loan Link Share 
20921514.00 Reseve Fund & Other Reserve 

123851814.67 Deposit & Other Accounts 
5958101.00 Interest Payable & Others 
2948898.00Overdue lnterest Reserve 

12166060.05 Other Liabüties & Provision 
1216958.17 Prolt & LoSS AporopriatonNc (U.D. Proit) 

399127.48 

ontingent Liablites (DEA Fund) Rs. 3,13,482.54 

36868.022 

123000.00 

Details 
Sch. No 

192871.50 

107920.00 

Sch.-1 

DURGAPUR MAHILA CO-0 
1st ADDA Admn. Bldg. 1st Floor, City Centre, Dur 

Balance Sheet As on 

723488.6s 
1028414,59 

Sch 4 

77131.00 
46933.00 

904350.59 
13047580 24 

Dtheclne 
Misc. Re 

Service 

SMS Ch 
Bank C 
Profit o 

Sd/ 

Rupa Ba 
Accountar 

Durgapur Mahila 

20000000.00 

8364729.00 
169439.37 
165400.00 

Sch-2 21495515.00 
Sch-3 120324907.59 

5042093.00 
3369848.00 

Sch-5 11312295.15 

Tote 

Amount (Rs.) 
2024-25 

886343.76 

171130570.87 

Am 

Srilekha Roy Sarkar 
Vice-Chairperson 

Durgaçur Mahia Co-Op Bank Ltd. 

AUDITOR's C 

We report thal t we have audited the abovee Balance Sheet as at 31.03.2025a 

obtained all infomation & explanations we have required. In our opinion the 

with the law & subiect to our separate report of even date. The Balance Shee 

the best of our 
informaton & explanations given to us and as shown by the 

been kept subject! lo our aloresaid 
separate e report as required under the AC-


